
 Sixteenth  Loksabha

 >

 Ttile:  Laid  27th,  35th,  36th,  38th  and  39th  Action  Taken  statements  of  the  Standing

 Committee  on  Defence.

 SHRI  A.P.  JITHENDER  REDDY  (MAHABUBNAGAR):  |  beg  to  lay  on  the  Table  the  Further

 Action  Taken  Statements  (Hindi  and  English  versions)  of  the  Government  on  the

 Recommendations  contained  in  Chapter  |  of  the  following  Reports:-

 (1)  Twenty-seventh  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on

 Action  Taken  by  the  Government  on  the  Observations/Recommendations  contained  in  the

 Twenty-second  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on

 ‘Demands  for  Grants  of  the  Ministry  of  Defence  for  the  year  2016-17  on  Capital  Outlay  on

 Defence  Services,  Procurement  Policy  and  Defence  Planning  (Demand  No.  23)’.

 (2)  Thirty-fifth  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  Action

 Taken  by  the  Government  on  the  Observations/Recommendations  contained  in  the  Twenty-

 ninth  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  'Demands  for

 Grants  of  the  Ministry  of  Defence  for  the  year  2017-18  pertaining  to  Revenue  Budget  of

 Army,  Navy  and  Air  Force  (Demand  No.  20)’.

 (3)  Thirty-sixth  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  Action

 Taken  by  the  Government  on  the  Observations/Recommendations  contained  in  the  Thirty-

 first  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  'Demands  for

 Grants  of  the  Ministry  of  Defence  for  the  year  2017-18  on  Capital  Outlay  on  Defence

 Services,  Procurement  Policy  and  Defence  Planning  (Demand  No.  21)’.

 (4)  Thirty-eighth  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  Action

 Taken  by  the  Government  on  the  Observations/Recommendations  contained  in  the  Thirtieth



 Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  ‘Demands  for  Grants

 for  the  year  2017-18  on  Ordnance  Factories,  Defence  Research  and  Development

 Organisation,  Directorate  General  of  Quality  Assurance  (DGQA)  and  National  Cadet  Corps

 (NCC)  (Demand  No.  20)’.

 (5)  Thirty-ninth  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  Action

 Taken  by  the  Government  on  the  Observations/Recommendations  contained  in  the  Thirty-

 fourth  Report  of  the  Standing  Committee  on  Defence  (16th  Lok  Sabha)  on  ‘Provision  of

 Medical  Services  to  Armed  Forces  including  Dental  Services’.


